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Hon’ble Shri V.K. Majot

ORDER (Oral)
Vice Chalrman (A

-Applicants

-Respondents

Shri N.K. Aggarwal, learned counsel of respondents has filed copy of

order dated 3.10.2005 in SLP No.11709/2005. The Hon'ble Supreme Court has
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directed that contempt proceedings shall not be pressed by the respondents
pending disposal of the appeal.

2. in this view of the matter, these proceedings are dropped and notices to
the respondents are discharged with liberty to the applicants to revive the C.P, if

necessary as and when the appeal before the Hon'ble Supreme Court is

disposed of. .

s Y Vetega”
(M.K. Gupta) (V.K. Majotra)
Member (J) Vice Chalrman (A)
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